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CENTRAL ADIIINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

No.f.M.336 of 1997 
(.M.930 of 1997) 

Date of iirder : 1.10.1997 

Present ; 	HQn'ble t1r.Justice R.K.Chatterjee, Vice—Chairman. 

Hen'ble r.I1.S.Mkherjoe, Administrative 1%mber. 

SLJPHAL GUPTA 

Vs. 

UNIUN W INDIA & QRS, 

For the applicant : Ms.B.Ilondal, Counsel. 

For the respondents; 	Ilr.C.$amadder, counsel.. 

This M.A. whicfl has been filed for pre—ponernent of Late 

of admission hearing of Q.A.930 of 19979 has been. wrongly listed 
under admission hearing and it Is treated as listed for orders. 

Hearing the ld.counsel for both the parties and considering 

the nature of the .M., we direct that the aforesaid Q.A. be 

listed for hearing regarding admission on 17.12.1997 instead of 
13.1.1998, as earlier ordered, 

3. 	ILA.336 of 1997 is thus disposed of. 

(t.S.PLikherjee) 	 (A.K.Chatterjee) 
Administrative J1ember 	. 	 Vice—Chairman 


